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any amendment , the Consti­
tution (Fifty -first Amendment) 
Bill. 1984, which was passed 
by the Lok Sabha a t its sitting 
h el d on tbe 23 rd August, 
1984." 

(iv) Hln accordance with th.. pro­
vi sions of ru le 127 of the 
Rul s af Pr cedure and Con­
duct of Bu'\iness in the R :ljy.l 
S' bh a , 1 am dircct~d to inform 
the Lok S 1bha th~t the Rajya 
S,lbha, a t its sittin~ held on 
the 25 th ;\ u ~u t, 1984 J p ac;sed, 
in acco 'd:lDcc with the provi­
' ion ' o f utic1c 368 of the 
ConstitutioI1 of bd ia, wilho~ t 

any amendment , the Con ~ ti­

tu tioa (Fifty-sc;cond Am end­
m':.: t) Bill. 19 84 , which was 
p a 'led by the Lok S lbh:1 at 
its si t tin3 held on the 23r4 
Augu ~t , 1984." 

(v) crrn ::- ccordance with the pro­
visions of rule 127 o f the rul es 
of procedure a nd conduct of 
Business in the Rajya Sa bh a J 

I am d irected to info rm the 
Lok Sabha that the R ajya 
Sabha, at its s itting ha ld on 
the 25th Au gu , t, 1984, passed 
in according with the provi· 
ions of article 368 of the 

Constitution of India, without 
any amen dment, the Consti-
tuti on (Fifty-third Amend-
ment) Bill, 1984, which 
was passed by the Lok Sat)ha 
at its sitting h eld on t'Hb' 
23rd August, 1984." 

11.33 brs. 

PUBLIC ACCOUNTS JOMMITrEE 

Two hundred twenty eighth , t"o 
hundred twenty ninth and two .hond .. 

red thir teenth Reports 

SHRI SUNIL MAITRA (Calcutta­
N orth Bast): Sir, I beg to present 
the following Reports (Hindi and 

English versions) of the Public Accounts 
Committee: 

(1) Two Hundred and Twenty-
eighth R ep crt on Conversion 
of Viramgam-Okha-Porbandar 
Section. 

(2) Two HUTldred and twenty-ninth 
Rep rt O tl Action r aken on 
HunJ red and fifty. third R eport 
rel ati ng to opening of a new 
autom ltic exchange and Bagh 
Bazar, Cu lcutta and projects 
for installation of t h ree tele­
pbo e cxC' ha ges at Railway­
pu ra, Ahm 'Jda bad. 

(3) Two Hundred and Thirtieth 
Report 00 Customs Receipts­
Du ty Exemption Bnti tlem ent 
Sch eme. 

COMMITfEB ON OOVERNMB NT 
A SSURAN CES 

T £nth Report 

SHRI SONTOSH MOHAN DEV 
(Silch r): Sir J I beg to present th e 
Tenth Report. (Hindi and English ver­
sion') of the Committee on Gove rn. 
ment A surances. 

11.3 ~ hrs. 

STATMENT RE CERTAIN 
INFORM-<\ TION GrVEN BY 
MINISTBR IN REPLY TO SQ. 
NO. 124 AT 31-7-84 R BGAR­
DING CONTROL LOVER ALL 
INDIA RADIO AND TELE-

VISION 

SHRI SURAl BHAN (Amballa): 
Starred. Question No. 124 answered on 
31 July, 1984 related to times of India 
report ca rr>,iag Shri L.K. AdvaoiJs 
analysis of AIR coverage during the 
Andhra-Karnataka elections . T he Mini­
ster in his ahsw~r st a ted that tb e 
analysis was incorrect. Shri Advani's 
a[)alysis wa'i based on the reco rds kept 
in tho Parliament Library. 
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According to Shri Advan Ps analy­
sis the coverage of national leaders 
during the poll campaign period by 
AIR~s principal English news bulletin 

Mrs. Gandhi 

Shri Morarji Desai 

Shri Atal Bihari Vajpayee 

Shri E.M .S. Namboodiripad 

Shri Jagjivan Ram 
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(9 p.m.) was partisan and that the 
comparative figures in terms of lines 
given were as follows :-

243 Jines (of these 130 lines were devo­
ted exclusively to poll cove­
rage). 

7 lines 

6i lines 

13~ lines 

9t lines 

The c1arificatory note sent by the Ministry has given the following facts :-

MIS. G,lOdhi 

Shri Morarji Desai 

Shri Ata] Bihari Vajpayoe 

Shri E.M.S. Namboodiripad 

Shri hgjivan Ram 

You will ?gree that the analysis mado 
by Shri Advani is substantially confir­
med by this clBirfication. In (act~ 
even more lines have been given to 
Mrs. Gandhi than were alleged by Shri 
Ad vani. 

Then, again, Shri Advani's analy. 
sis bad said that not once was any oppo­
sition leader favoured with any head­
lines while on as many as nine occa­
sions Mrs. Gandhi's speeches were 
covered in the beadlines. The clari­
fication sent by the Ministry endorses 
this saying : 

"It is a fact that Prime Minister 
had been headlined on 9 occasions 
during this period. On the other 
hand. there was no headline cover­
ing any of the Opposition leader." 

On this point also the Minister'S 
claim that Sbri Advani's analysis was 
wrong is proved baseless by the clari-
ficatiC'n itself. 

On page 2838 of tho cyclostyled 
Lok Sabha Debates the Minister had 

251 Jines (of these 137 lines per tain to 
poll matters). 

7 lines 

8 lines 

13i lines 

10 lines 

given a numl,er of figures which had no 
relavance either to the main question 
or to any of the supplementarics. The 
Ministry in their note has st a ted that 
the figures given by the Minister in 
House also related to another arti­
cle by Shri Advani published in 
the Gentleman of Juae 1984. My 
charge thus tbat the Minister's replies 
were irrelevant and misleading also 
stands vindicated. 

J demand that the M inister may 
clarify the position in the House. 

THE MINISTER OF STATE OF 
THE M'INISTRY OF INFORMATION 
AND BROADCASTING AND MINI· 
STER OF STATE IN THE DEPART .. 
MENT OF PARLIAMEVTARY AFFA· 
IRS (SHRI H. K. L. BHAGA T): In 
the Starred Question No. 124 in the 
Sabha on 31.7.1984 there was a refe­
rence to the news items in the Times of 
India New Delhi, of 3rd June, 1984. 
According to that news item , Shri L .K. 
Advani had, inter-alia, statl!d that as to 
how the money power and media power 
have become to major threats to tbe 
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fa irness of the electrons. The news 
item a1 0 implied that according to his 
study 0 f the principal AIR new bulle­
tins in English a t 9.00 P.M. between 
December 15, 1982 and January " 
1983, tbe bro ~ dcast coverage was, 
part isan _ The news i tern also contain­
ed the details of the number of Jines 
given to th e Pr ime Minister and those 
to the Opposition leaders as well as the 
number of occasions on which Prime 
Minister's speecbes had been headlined. 

2. The following questions arose viz. 

(a) Whether the poll broadcasts 
may be said to be partisan; 

(b) Whet her only the 4 Opposition 

1. Sbri Vajpayec 

2. Shri Morarji Desai 

3. Shri Jagjivan Ram 

4. Shri E.M.S. Namboodiripad 

5. Shri Ch~ran Singh 

6 . Shri Chandra Shekher 

7. Shri Subramaniam Swamy 

8. Dr. Mangal Sain, BJP 

9. Smt. Vijaya Raje Scioadia 

10. Shri Sbyam Nandan Mishra 

11. Shri Rubi Ray 

12. Shri H.N. Bahuguna 

13. Shri Rajeshwar Rao 

4. In the news iten, there was no 
mention of the Opposition Leaders 
other tban S/Shri Vajp '~ yc .. , Morarji 
Desai} Jagjivan Ram and E.M.S. Nam­
boodripad. 

5. During' he same period, 251 lines 
had been devoted to the Prime Mini- · 
ter out of which H4 Jjn~s w~re ~ev9· 

Leaders mentioned in the news 
items alone had been covered 
during the period; and 

(c) Wbether tbe headlines devoted 
to the Prime Minister were 
on poll matters. 

In all these three aspects, Shri advani's 
conclusions as montioned and implied 
in the news item were not correct. 

3. During the period in question, 
namely, 15th Dt:cember. 1982 to 7th 
January, 1983, AIR's 9 '00 P.M. news 
bulletin in English had given coverage 
as detailed below to the Opposition 
Leaders: 

8 lines 

7 lines 

10 lines 

13'5 lines 

7'S lines 

1.'5 lines 

4 lines 

7 lines 

3 Jines 

4 lines 

7 lines 

6 lines 

3 lines 

-----
82.5 lines 

----
ted to policy and other pronouncements 
made in her capacity as the Prime Mint­
ster. 137 lines related to election 
campaign. On the other hand, I he' 
total lines to the Opposition Leaders 
were 82'S lines. 

6, Another relevant point is that 
\lnQer tf\e 'scpemQ 9f el~ctioq br~aq~ast , 
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representatives of many Opposition par­
ties viz. Janata Party, Lok Dal, BJP, etc. 
had broadcast over AIR Stations in 
Andhra Pradesh in December, 1982-
January, 1983. 

7. The above would show that tbo 
statement that Media Power has be­
come a tl}reat the fairness of the elec­
tions or that poll broadcas ts were par­
tisan, is not correct. 

8. The headlines to the Prime Minister 
during this per iod were not on matters. 
Telal iog to electioneering. They were 
in the nat u re f p ronouncements made 
in the jntere. t of integrity and the 
unity of the country. I am reJding 
below some c f the headlines devoted to 
the Prime minister: 

1. Mrs. Gandhi has warned the 
people to beware of the divi­
sive forces in the country 
(December 16, 1982). 

2. Mrs. Gandhi says unity and 
discipline among the people 
is th e only answer to the grave 
threa t from neighbouring coun­
tries (December 18, 1982. 

3. Mrs. Gandhi has said the 
country is almost self-reliant 
producing 90 per cent of its 
r quir ements. (D cember 21, 
1982). 

These haedlines cannot be described 
as part isan or as laction p ropaganda. 

9. Headlines in the news bulletins are 
given to item on the basis their 
newsworthiness, topicality, importance 
etc. This is assessed on every occasion, 
on merits, with reference to the total 
newsfall for each occation. The fact 
that the tat ments of tbe Opposition 
Le~ der had not been headlined cannot 
mean that AIR had been partisan. 

10. It was on the basis of these facts 
that I had pointed out that analysis 
given by Shri Advaoi was incorrect. 

11. In one more respect also, Shri 
Advani's statement in that news item 
wa wrong also mis-leading. He had 
said that "Shri N.T. R ama Rao found 
a place in the radio news bulletns only 
on January 7, 1983 when he thanked 
the Aadhra electorate for the confidence 
reposed on him". This gave the im­
pression that no news bulletins of AIR 
eluring December, 1982 and January, 
j 9 3, ever mentioned Shri N. T. Rama 
Rao. The factS are different. AIR's 
regional news bull etins in T elugu, 
which were broadcast over AfR, 
Hyderab .d and Vijaya w-ada devoted 
123 lines to the speeches and state­
ments m ade by Shri N. T R. on diffe­
rent occasions during this per iod. I 
may add th t during this period, the 
Tclugu D esa m Party was a lso devo. 
ted 204 lines. 

12. My attention was al 0 (rawn to 
an artical by Shri L.K. Advani which 
was publi hed in the June, 1984 i sue 
of the monthly 'Gentlemen'. The ana. 
lysis in the article not only rere-
red to the period mentioned in 
the news-item in the Tl1ne of India 
but also to ~:\Dother p eriod viz. 
15th D ecember, 1983 to 15 th January, 
1984. Theuetails in respect of th at 
p eriod were not correct. Therefore while 
dea ling with some sUPP'eme-otaries on 
31 st Ju ly 1984, I had furn ished the 
comparative details for the other 
period n amely Decemb ~r 1983 to 

January 1984 al so and the comparative 
figures given by Slui Advani for that 
period were also quoted. Shri Advani 
bad mentioned in that article that 
during tbis period, 298' 5 Jines had been 
devoted to opposition parties whereas, 
in factJ the number of lines devoted 
was 501.5. 

11.35 hrs. 

NATIONAL CAPITAL REGION 
PLANNING BOARD BILL ofG 

MR. SPEAKER: Now Mr. But8 
singh. 

*PUQlisped in the Ga~ette of India ' E~traordinary Part II Section 2 dated 27.8.84 


